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 MR.  SPEAKER:  Nothing  will  go
 on  record.  I  am  not  permitting  any-
 body.  I  am  sorry,  I  am  not  allowing
 you.  |

 (Interruptions)

 MR.  SPEAKER:  They  do  not  hold
 good  in  this  case.  It  is  not  a  matter
 of  recent  occurrence.  It  is  also  a
 continuing  matter.

 Ad  Interruptions)

 MR.  SPEAKER:  Order,  order.  I
 have  not  allowed  anything  to  go  on
 record.

 (Interruptions)

 MR,  SPEAKER:  You  are  _inter-
 rupting  the  proceedings.  You  can
 censure  the  Government;  the  Budget
 Demands  provide  a  number  of  oppor-
 tunities.  I  cannot  ignore  the  rules.
 Prices  are  not  a  sudden  phenomenon;
 it  is  a  continuous  matter.  Rules  say
 that  it  must  be  of  recent  occurrence.
 It  is  a  continuing  situation.  You
 discussed  it  in  the  last  session.

 (Interruptions)

 MR.  SPEAKER:  No,  no.  I  am
 not  allowing  anything  to  be  said
 now,

 If  you  want  to  censure  the  Govern-
 ment,  you  can  censure  them  on  the
 President's  Address,

 (Interruptions)

 MR.  SPEAKER:  I  cannot  interpret
 the  rules  as  you  like.  The  matter
 must  be  of  very  recent  occurrence.
 The  price-rise  is  not  a  matter  of  re-
 cent  occurrence.

 (Interruptions)

 MR.  SPEAKER:
 agree.

 I  am  not  going  to

 (Interruptions)

 You  can  discuss  on  President's
 Address,  on  the  General  Budget;  you
 can  censure  it.  I  am  sorry.  I  am
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 not  permitting.  I  have  already  men-
 tioned  the  reasons,

 (Interruptions)
 MR.  SPEAKER:  There  is  no  ques-

 tron  of  the  House  deciding.  I  am
 deciding.

 (Interruptions)

 MR.  SPEAKER’  How  long  =  can
 we  keep  on  watching  this?

 You  will  have  ample  opportunity
 to  censure  the  Government.  There  is
 the  debate  on  President’s  Address
 witich  is  starting  to-day  itself......

 (Interruptions)

 MR.  SPEAKER:  There  are  a  num-
 ber  of  ways  open  to  you  to  censure
 the  Government.  On  this  .iddress  you
 can  give  a  motion.  you  can  give  an
 amending  motion  in  which  you  car
 mention  the  pricc  rise  and  have  a
 vote  on  it.

 (Interruptions)

 भ्रध्यक्ष  महोदम  जहा  तक  मौके  का
 सवाल  है--आज  सारे  दिन  लोग  बोलते

 रहे

 (व्यवधान)

 अध्यक्ष  महोदय  :  इसमे  आपको  सेन्सर
 का  भी  मौका  मिलेगा,  आप  बोनेगे  भी

 लेकित  एक  दी  वात  को  मै  तोन  दहे  डिबेट  में

 कैपे  लाऊं  ?

 2.40  hrs.

 CALLING  ATTENTION  TO  MATTER
 OF  URGENT  PUBLIC  IMPORTANCE

 ABNORMAL  RISE  IN  PRICES  OF  ESSENTIAL
 COMMODITIES

 MR,  SPEAKER:  Now,  the  calling-
 attention  notice.  Shri  S.  M.  Banerjee.

 SHRI  S.  M.  BANERJEE  (Kanpur):
 I  would  like  to  submit  that....
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 MR.  SPEAKER:  I  have  allowed
 him  to  raise  only  the  calling-atten-
 tion.

 SHRI  S.  M,  BANERJEE:  It  is  the
 bollot  which  has  allowed  me.  I  call
 the  attention  of  the  Minister  of  Agri-
 culture....

 SRL  SHYAMNANDAN  stISHTA
 (Begusarai):  This  should  have  been
 addressed  to  the  Finance  Minister....
 Uterruptions),

 SHRI  DINEN  BHATTACHARYYA
 (Serampore):  This  notice  is  address-
 ed  only  to  the  Agriculture  Minister.
 But  tae  prices  have  gone  up,  of  all
 commudities  and  not  only  agricultural
 products,

 SHRI  S.  M.  BANERJEE:  I  shall
 explain  why  I  had  addressed  it  to
 the  Agriculture  Minister.

 Last  time  when  I  had  sent  in  my
 adjournment  motion  on  the  34]
 November,  I  had  addressed  it  to  the
 Finance  Minister,  and  the  Agricul-
 ture  Minister  did  not  intervene  at
 first;  later  on,  he  intervened  at  our
 request.  Here,  we  are  more  concern-
 ed  with  the  foodgrains  prices,  the
 edible  oils  prices  and  other  things
 such  as  sugar  etc.  All  this  comes
 under  the  Agriculture  Ministry.

 SHRI  SHYAMNANDAN  MISHRA:
 We  are  concerned  with  all  essential

 -commodities.

 SHRI  S.  M.  BANERJEE:  It  is
 open  to  the  Finance  Minister  also  to
 intervene.  After  all,  it  is  the  collec-
 tive  responsibility  of  the  entire  Gov-
 ernment.  I  have  addressed  the  cal-
 ling-attention  notice  to  the  Food  and
 Agriculture  Minister,  because  my
 whole  concern  was  about  the  prices
 of  foodgrains,  edible  oil,  sugar  etc.
 The  Finance  Minister  can  also  inter~-
 vene.  So,  where  is  the  mistake?

 SHRI  SHYAMNANDAN  MISHRA:
 ‘The  mistake  is  this;  it  is  largely  an
 esonomie  subject  and  it  is  the
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 result  of  the  total  economic  policies
 of  the  Government,

 SHRI  S.  M.  BANERJEE:  When
 I  had  tabled  my  adjournment  motion,
 that  was  addressed  to  the  Finance
 Minister,  because  it  was  to  censure
 the  Government.  Let  my  hon.  friend
 read  may  adjournment  motion.  I  have
 been  in  this  House  since  1957...

 Where  is  the
 Can  he  be  called

 MR.  SPEAKER:
 Finance  Minister?
 now?

 SHiti  S  M,  BAN@RJEE:  I  have
 ont,  sat  an  this  House  all  the  time
 and  not  in  the  Central  Hall  or  the
 Rajva  Sabha.  .

 SARL  G  VISWANATHAN:  (Wandi-
 wish):  Why  can  you  not  intervene
 and  solve  this  crisis?

 SHRI  SHYAMNANDAN  MISHRA:
 This  is  the  result  of  the  total  economic
 poheies  followed  by  Government.
 Why  is  my  hon,  friend  taking  offence
 at  that’...

 SHRI  S.  M.  BANERJEE:  I  am  not
 taking  offence.  My  hon.  friend  has
 not  heard  me......

 (Interruptions)

 MR.  SPEAKER:
 him,

 I  am  not  allowing

 Where  is  the  Finance  Minister?  Can
 he  bo  sent  for?

 THE  PRIME  MINISTER,  MINISTER
 OF  ATOMIC  ENERGY,  MINISTER  OF
 ELECTRONICS*MINISTER  OF  IN-
 FORMATION  AND  BROADCASTING
 AND  MINISTER  OF  SPACE  (SHRI-
 MATI  INDIRA  GANDHI):  I  think
 Shri  Chavan  is  in  the  Rajya  Sabha.
 If  he  is  available,  he  can  be  sent  for,
 but  we  do  not  know.

 MR.  SPEAKER:  This  notice  has
 been  addressed  to  the  Minister  of
 Agriculture,



 Rise  in  Prices  of  PHALGUNA  2,  3894  (SAKA)  Essential  Commodities238-

 SHRI  ATAL  BIHARI  VAJPAYEE
 (Gwalior):  What  about  the  other
 notices?  Were  they  also  addressed
 to  ‘the  Agriculture  Minister?

 MR.  SPEAKER:  Hon.  Members
 know  that  it  is  always  the  first  Mem-
 ber’s  motion  which  is  taken  up.

 SHRI  SHYAMNANDAN  MISHRA:
 So,  the  other  motions  are  spoilt.

 SHRIMATI  INDIRA  GANDHI:  A
 message  has  been  received  that  the
 Finance  Minister  is  in  the  Rajya
 Sabha  just  now.

 MR.  SPEAKER:  Shri  S.  M.  Baner-
 jee.

 SHRI  S.  M.  BANERJEE:  This  was
 why  we  wanted  the  adjournment  mo-
 tion  to  be  taken  up.  (Interruption).
 I  was  not  interested  in  walking  out.
 I  was  interested  in  the  taking  over
 of  the  foodgrains  which  many  parties
 do  not  want.  (Interruptions)

 I  call  the  attention  of  the  Minister
 of  Agriculture  to  the  following  mat-
 ter  of  urgent  public  importance  and
 Tequest  that  he  may  make  a  state-
 ment  thereon:

 ‘The  abnormal  rise  in  the  prices
 of  essential  commodities  and  steps
 taken  by  Government’.

 THE  MINISTER  OF
 TURE  (SHRI  FA.  AHMED):  The
 rise  in  prices  cf  fuodgrains  has  been
 amatter  of  great  concern  to  Govern-
 ment,  There  has  been  an  upward
 pressure  oc  fhe  prices  zlmost  from  the
 begitming  of  29  After  showing
 the  usual  seasena!  fall  during  Octo-
 ber—-December,  1972,  ९  prices  of
 cereals  have  again  shown  an  upward
 trend.

 SHRI  JYOTIRMOY  BOSU:  There
 was  no  fall  at  any  time.

 ‘SHRI  F.  A.  AHMED:  That  is  not
 correct.  There  was  a  fall.

 SHRI.  JYOTIRMOY  BOSU:
 stqtistics:  are  wrong.

 AGRICUL-

 Your

 (0.4.)
 SHRI  F.  A.  AHMED:  The  rise  in

 the  prices  of  coarse  cereals  has  been.
 particularly  pronounced,  The  index
 of  wholesale  prices  of  ‘cereals  on  3rd
 February,  973  was  higher  than  last
 year’s  corresponding  index  by  6.2
 per  cent.  The  prices  of  pulses  which
 were  ruling  very  high  between  April
 and  Noveniber,  1972,  however,  ruled
 easy  during  the  period  i6:h  Decem-
 ber,  972  to  3rd  February,  1973.  The
 main  reasons  for  the  rise  in  prices.
 of  foodgrains  are:

 G)  decline  in  production  of
 kharif  cereals  in  1971-72,  and  the
 anticipated  shortfall  in  the  produc-
 tion  of  ‘1972-73,  kharif  crops  on
 account  of  prevalent  drought  in
 many  States;

 (ii)  increase  in  money  =  supply
 with  the  public;

 Gii)  speculative  hoarding  by  tra-
 ders  and  others;  and

 (iv)  psychology  of  shortage  creat-
 ed  by  conditions  of  scarcity  in
 some  parts  of  the  country.

 With  the  beginning  of  the  new
 sugay  season,  the  prices  have  beer
 ruling  steady  to  easy.  During  the
 last  few  months,  the  wholesale  price
 index  fur  sugar  and  allied  products
 has  vyhown  some  decline.  Increase  in
 the  minimum  price  of  sugarcane  and
 the  rebaie  granted  by  Government
 have  helped  in  the  increased  proouc-
 tion  of  sugar  in  comparison  with  the

 ing  periods  of  the  last  two
 anticipated  rise  In  the

 ius  helped  to  restrain  the

 rising  trend  in  tae  price.

 COrrespan
 SEASEDS

 to  confiuuous  drought  in

 prineipa’  —  oil  seed  producing
 raw  oil  prices  have  shown

 rising  trend  and  as  a  result  it  i8

 becoming  increesingly  difficult  te

 keep  the  vanaspati  prices  unchanged’

 Due
 the
 States,
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 the  vanaspati  prices  had  to  be  in-
 creased  by  40  paise  per  Kg.  with
 effect  from  2nd  January,  1973,  ह
 meet  the  situation  special  efforts  are
 being  made  to  augment  the  produ-
 tion  of  oil  seeds,  particularly  Summer
 groundnut,  sunfluwer,  soyabean,  2  ape
 /mustard  and  sufflower  as  also  to
 exploit  other  sources  of  oil,  particu-
 larly  from  cotton  seed  and  rice  tran.
 Additionally  arrangements  have  been
 made  to  import  about  100,000  tonnes
 of  edible  oil  besides  obtaining  80,000
 tonnes  of  repeseed  from  Canada  unde.
 an  aid  programme.

 The  Government  are  fully  aware
 of  the  hardship  caused  to  the  people
 due  to  rise  in  the  prices  ot  foodgrain
 and  other  commodities.  Governr.ient
 have,  therefore,  taken  a  number  of
 steps  to  check  the  rise  in  the  prices.
 A  massivce  emergency  agriculturai
 production  programme  was  iauncneti
 for  effectively  re‘rieving  the  !osses  in
 khariff  productio’  by  increasing  the
 output  of  rabi  and  summer  crops  this
 year.  At  the  same  time,  to  meet  the
 increaesing  demand  of  foodgrains  from
 the  State  Goverment  the  release  cf
 foodgrains  through  fair  price  shops
 has  also  been  conziderably  steppe’  vp,
 the  distribution  during  ‘197%  Lb  ing
 nearly  10;6  million  tennes  as  against
 7.8  million  tonnes  ir  £97],

 In  addition  to  imp  rting  a  limited
 quantity  of  foodgruns,  overall  steps
 quantity  of  foo.  zrairs,  several  steps
 have  been  taken  to  intensiiy  the  pro-
 curement  within  the  country  so  as  to
 replenish  and  bu  Ju  u,.  stocks  wit  the
 public  agencies  Tiese  steps  hive
 been  suitably  s.ppirted  by  anu-
 hoarding  and  other  regulatory  and
 austerity  measures  so  as  to  create
 conditions  favourable  for  achieving  a
 reasonable  stabi'iw  in  the  prices  cf
 foodgrains.  The  contro)  ov*r  idvances
 against  foodgra  as  nas  bees  tightened
 and  the  banks  have  been  advised  to
 pursue  a  policy  of  ca:tiouz  lending.
 As  a  long-term  measure,  a  decision
 has  also  been  .aien  -  take  cver  the
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 wholesale  trade  in  whoac  and  rice
 which  is  expected  to  curb  considerahiy
 the  speculative  harding  ard  training
 by  interested  parties.

 SHRI  S.  M,  BANERJEE:  On  the
 4th  November,  when  I  moved  an
 adjournment  motion,  practically  the
 same  reply  was  given  by  my  hon,
 friend.  The  position  was  that—he  said
 —the  breaking  of  the  monsoon  was
 very  erratic.  This  time  he  has  not
 said  so.  I  am  really  surprised  whether
 the  stutement  was  read  by  the  hon.
 Minister  earlier,  before  he  made  the
 statement  here.  The  statement  is  full
 of  contradictions.  What  are  the  rea-
 sons?  The  main  reason  for  the  rise  in
 prices  of  foodgraing  are,  as  he  has  put
 it  “decline  in  production  of  kharif
 cereals  in  ‘1971-72  and  the  anticipated
 shortfall  in  the  production  of  1972-73
 kharif  crops  on  account  of  prevalent
 drought  in  many  States”.  But  it  has
 improved  in  some  of  the  States,  Then,
 ‘increased  in  money  supply  with  the
 public.”  Then,  “speculative  hoarding
 by  traders  and  others’.  Who  are  they?
 When  we  asked  the  Government,  we
 were  told  that  a  lot  of  foodgrains  is
 eaten  away  by  rats  and  pests.  We
 said  in  this  House  that  the  biggest
 pest  was  Sardar  Iqbal  Singh  who  has
 eaten  away  Rs.  6  crores  in  the  Food
 Corporation  of  India.  Then  the  fourth
 reason  they  have  given  is,  “phychology
 of  shortage  created  by  conditions  of
 scarcity  in  some  parts  of  the  country.”
 So,  the  shortage  is  phychological.  It  is
 really  a  cruel  joke  on  the  miseries  of
 the  people.  He  says  that  a  psychology
 was  created.  Psychology  of  what?
 Of  shortage.

 I  am  reading  from  the  answer  to
 the  Parliamentary  question,  which  the
 hon.  Minister  has  replied  on  the  20th
 of  this  month,  that  is,  yesterday.
 What  are  the  price  index  numbers  and
 the  percentage  of  variation?  Food
 articles—July,  1969,  208.  July  1972,
 236;  January,  ‘1973,  35;  July  4९७४३
 over  July,  969—plus  16.2,  January,
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 973  over  July,  972-—0.$i2.  This  does
 not  reflect  the  retail  price  which  is
 besed  on  the  wholesale  price  of  the

 -articles  which  are  not  available  to  the
 common  man.

 Then  again,  take  foodgrains.
 ‘Cereals,  206.7  in  July,  1969.  225.2  in
 July,  ‘1972.  In  January,  it  was  238.4.
 It  is  plus  13.4,  Then,  edible  oils;  214,
 In  January,  ‘1973,  it  was  252.8  Janu-
 ary  973  over  July  i972—plus  15.8.
 Then,  sugar  and  allied  products:  it
 went  up  from  83.7  in  July,  969  to

 280.6  in  January,  1973.  What  was  the
 percentage?

 July,  972  over  July,  1969,  it  was
 plus  51.2,

 Imagine  that  still,  after  supplying
 these  figures  to  Parliament,  the  hon.
 Minister  wants  us  to  believe  that  the
 Picture  is  not  as  gloomy  as  we  think
 and  that  it  is  quite  rosy.  We
 have  demanded  in  this  House
 that  the  wholesale  trade  in  food-
 grains  should  be  taken  over  imme-

 ciiately  The  Government  which  has
 :a  faulty  and  wobbling  policy  has  to
 make  up  its  mind  finally  and  firmly
 whether  it  should  be  taken  over.  I
 am  told  that  a  meeting  has  been  con-
 vened  on  the  24th  of  this  month
 where  the  Chief  Ministers  and  the
 Ministers  of  Civil  Supplies  of  the
 various  States  would  be  attending  and
 a  decision  will  be  taken  regarding
 taking  over  of  wheat  and  rice.  But
 what  about  the  other  commodities?
 What  about  the  entire  sugar  stock?
 What  about  the  nationalisation  of
 the  sugar  industry?  People  have  for
 gotten;  it  has  remained  in  the  elec-
 tion  manifesto  but  never  translated
 into  action.

 Is  it  not  a  fact  that  one  of  the
 ~eauses  of  the  constant  price  rise  is
 deficit  financing?  During  the  First

 TPlan  deficit  financing  was  Rs.  333
 serores;  it  rose  to  Rs.  954  crores  in  the
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 Second  Plan  and  to  Rs.  33  crores
 in  the  Third  Plan.  It  was  Rs.  850
 crores  in  the  Fourth  Plan.  There  is
 another  parallel  economy  run  hy
 those  who  have  black  money  which
 amounts  to  Rs.  7,000  crores  according
 to  the  Wanchoo  Commission.  What
 steps  have  been  taken  to  unearth  black
 money?

 The  hon.  Minister  says  that  the
 price  of  foodgcains  is  coming  down
 in  som?  places.  In  Delhi  today  the
 price  of  rice  of  some  good  quality  Is
 Rs.  2.85  per  kg;  and  wheat  sells  at
 Rs,  1.50;  a  bag  of  0  kg.  of
 atta  which  the  supper  bazaar  used  to
 sell  at  Rs  l  or  12  now  sells  at  Ro.  4
 or  15.  The  hon.  Minister  Shri  F.  A.
 Ahmed  said  on  4th  November,  972
 in  reply  to  my  adjournment  motion
 that  the  total  fair  price  shops  had
 gone  up  from  1,28,000  to  1,58,000.  I
 am  not  going  to  quote  other  figures.
 But  the  proof  of  the  pudding  is  in  the
 eating.  The  cost  of  green  vegetables
 has  gone  up;  the  price  of  milk  has
 gone  un.  As  one  who  was  him»lf
 purchasing  green  vegetables  every
 week,  I  know  that  even  caulliflower
 which  was  suppose  to  be  the  chea-
 pest  thing  in  winter  was  sold  at  065
 per  kg.  The  price  of  meat  has  risen
 from  Rs.  5  to  7.  the  price  of  fish  has
 absolutely  settled  at  Rs.  i0;  it  has  not
 gone  down  The  price  of  egg  has
 gone  up.  In  short  the  prices  of  all
 commodities  have  gone  up.  I  am  sur-
 prised  why  the  State  Governments
 have  failed  in  the  matter  of  procure-
 ment.  Is  it  because  they  are  in  Jeague
 with  the  big  landlords  and  those  who
 run  the  co-operatives?  He  should
 give  us  a  char-cut  reply:  What  con-
 crete  steps  are  being  taken  to  bring
 down  prices?
 ढ  hrs.

 Then,  I  would  like  to  know  whe-
 ther  wholesale  trade  in  foodgrains  is
 likely  to  be  taken  over  by  the  Go-
 vernment  during  this  session  itself.
 Is  it  going  to  be  simply  wholesale
 trade  in  wheat  and  rice?  What  about
 pulses?  The  price  of  pulses  has  yone
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 up  by  25  to  30  per  cent;  the  price  of
 edible  oils  has  gone  up  by  26  per
 cent.  Still,  we  have  to  believe  that
 the  situation  is  quite  rosy,  that  there
 is  nothing  to  werry  about  and  that
 we  are  worrying  because  we  are  a
 psychological  case.  It  is  realy  sur-
 prising.

 The  correct  thing  would  hive  been
 te  censure  this  Government  The
 Food  Minister  for  whom  I  have  got
 the  preatest  regard  makes  5  4  4
 ment  which  has  no  relation  with  the
 rise  in  prices  outside.  I  wonder  whe-
 ther  the  Ministers  ever  purchise  theit
 articles  themselves  or  these  are  sup-
 plied  to  them  by  other  people  Other-
 wise  why  should  they  not  feel  the
 pinch  of  rise  iy  prices?  When  we
 Members  of  Parlement  ectting  Rs,  5]
 per  day  with  all  other  allowance:,
 Rs.  500  per  month  and  all  that,  feel
 the  pinch  of  rise  in  priccsy  and  by  ihe
 25th  of  the  month  we  hav  to  get
 something  on  credit,  what  must  be
 happening  to  Jakhe  of  people  who  are
 practically  below  the  starvation  line?
 I  would  ask  the  hon.  Ministe,  to
 kindly  assure  u.  what  concrete  steps
 he  is  going  to  take  to  tackle  the
 situation.

 The  sugar  industry  showld  be  na-
 tionalised  or  I  demand  Ine  rosigna-
 tion  I  do  not  demand  resignation
 every  time  heeu  >  ontle-
 man  will  come  in)  The  sugar  indus-
 try  should  also  hy  t  ken  over  bv  the
 Government.

 So,  my  demands  are:  whole-sale
 trad-  in  foodrrains  should  be  taken
 over  immédutelvy.  more  and  =  more
 fair  price  shop  sTold  be  opened  to
 eover  tural  areor  also:  all  the  stock
 of  cugar  should  be  taken  over  by  the
 Government  fer  distribution;  —  the
 means  of  production  should  also  b°
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 nationalised:  big  budiness  horses
 should  he  taken  over.  Effher  the
 Government  should  move  towards
 gocialitm  or  otherwise  the  piece-meal
 steps  taken  by  the  Government  will
 not  take  us  anywhere.

 There  should  be  demonetisation  to
 unearth  black  money.  The  hon.
 Minister  said  last  time  that  black
 money  is  there.  With  the  take-over
 of  all  these  things,  I  suggest,  there
 should  be  a  machinery  that  should
 not  be  a  corrupt  one.  The  efforts  are
 being  made  to  give  a  feeling  that
 whatever  article  Government  takes
 over  either  vanishes  or  it  goes  into
 the  hands  of  corrupt  people.  I  would
 urge  upon  the  hon.  Minister  that  the
 machinery  should  be  improved  both
 for  provurement  and  distribution  and
 it  should  be  given  to  those  people  who
 have  clean  hands  and  who  can
 possibly  deliver  the  goods.

 In  the  ca.c  of  edible  oils  also,  the
 priees  should  be  reduced.  What  is
 the  production  cast  of  edible  oils  and
 how  much  profit  is  to  be  taken  by
 them  has  to  be  assessed.  Only  the
 prices  are  being  increased  every  time
 to  suit  the  big  monopoly  houses.

 Lastlv,  T  would  request  the  hon.
 Ministcr  to  give  replies  to  all  these
 points  and  assure  us  once  again
 whether  this  Government  which  has
 miserably  failed  to  tackle  the  food
 situation  is  going  to  face  the  situation
 boldly,  honestly,  intelligently  and
 firmly.

 At  the  end,  I  suggest,  smail  statu-
 tory  committres  should  be  formed  in
 all  the  districts  with  elected  repre-
 sentatives  of  the  people  and  the  re-
 presentatives  of  political  parties  to
 tackle  the  food  situation.  What  is
 haonening  today®  Everywhere  the
 Tistriet  Magistrate  i«  actually  the
 Chairman  of  the  Committee  and  he
 nominates  the  elected  representatives
 We  have  alrendv  taken  a  decision  at
 the  Whips’  Conference  in  Simla  three
 years  hack  that  an  all-Party  Com-
 mittee  should  be  established  because
 the  food  prohlem  is  a  national  pro«
 hlem  and  it  has  to  be  tackled  on  a
 warfooting.

 Tt  is  generally  said,  "What  cen  we
 do?  We  had  no  rains”  Alwave  the-
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 shortage  of  foodgrains  is  attributed  to
 failure  of  monsoon;  they  just  say  that
 the  fight  is  going  on  between  Lord
 Indra  and  Shrimati  Indira  Gandhi.
 This  cannot  be  done  any  more.  Wo-
 body  is  goinz  to  be  convinced  of  it.
 People  know  that  sugar  is  available
 if  they  can  spend  Rs.  4  or  5  per  kilo,
 that  wheat  is  available  if  they  can
 spend  Rs.  2  per  kilo,  that  rice  is
 available  if  they  can  spend  Rs.  3  per
 kilo.  If  the  food  situation  does  not
 improve  in  this  country  in  another
 six  months  or  one  year,  however
 much  we  may  believe  in  Parliamen-
 tary  democracy,  we  will  be  forced  to
 ask  the  people  to  loot  those  shops
 which  are  full  of  foodgrains-sugar
 and  other  things.  I  cannot  allow  my
 children  to  starve.  If  such  a  situa-
 tion  comes,  we  will  have  to  ask  the
 people  to  do  it  and  they  will  definite-
 ly  do  it.  In  case  Government  docs
 not  take  steps  to  improve  the  situa-
 tion,  whatever  talk  of  socialism  may
 be  there  in  the  country,  failure  to
 tackle  the  food  situation  in  the  coun-
 try  is  going  to  be  the  Jast  nil  in  the
 coffin  of  the  ruling  Party.

 SHRI  F.  A.  AHMED:  Mr.  Sneaker,
 Sir,  I  have  listened  with  great  atten-
 tion  to  the  various  figures  cited  by
 the  hon.  Member  to  indicate  that
 there  has  been  a  steady  rise  in  prices
 of  foodgrains.  I  have  already  men-
 tioned  in  my  statement  that  Govern-
 ment  is  aware  of  it  and  shares  the
 concern  of  the  hon.  members  with
 regard  to  the  rise  in  the  prices  of
 foodgrains  in  our  country.  I  have
 already  indicated  four  reasons  which
 are  responsible  for  such  9  rise.  The
 hon.  Member  has  said  that,  in  addi-
 tion  to  those  reasons,  there  is  also  the
 reason  of  deficit  financing.  Whether
 that  is  a  reason  or  not,  that  is  a  diffe-
 rent  thing  altogether...  .

 SHRI  S.  M.  BANERJEE:  The
 Finance  Minister  has  said  that.

 ाा  ही  A.  AHMED:  त  would  like
 to  point  ott  that  deficit  fimancing  3९
 not  peculiar  to  this  particular  ycar
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 It  has  been  going  on  for  the  last  four
 years.  But  so  far  as  prices  of  fccd-~
 grains  are  concerned,  even  when  there
 was  deficit  financing,  the  prices  oi
 foodgrains  abuui  two  years  ugo  were
 stabl  ;  they  were  stable  because  of
 the  fact  that  ihcre  was  increased  pro-
 duction,  because  there  was  sufficient
 stock  in  our  country.  I  would  like
 the  hon  Member  to  approciate  that
 during  the  last  two  years  we  have
 been  having  decreased  production  of
 foodgrains,  particularly  of  coarse
 grains  during  the  kharif  season.  In
 1971-72  there  was  a  shortfall  of
 about  four  million  tonnes  of  food-
 grains.  In  1972-73,  also  it  is  expected
 that  there  will  be  a  shortfall  in  the
 production  of  coarse  grains,  and  but
 for  the  steps  which  have  been  tiken
 by  Government  for  the  purpose  of
 retri‘-ving  the  position  during  the
 kharif  season  and  also  for  :mproving
 the  situation  during  the  rabi  season,
 the  shortfull  would  have  been  much
 more.  So,  {  would  lke  to  te!  the
 hon.  Member  that  not  only  Govern-
 ment  '  thinking  of  taking  measures
 in  order  to  stop  this  increase  in
 prices,  but  they  have  already  taken
 steps  which  have  been  responsible
 for  keeping  down  the  prices  at  such
 a  low  level.  I  would  like  the  hon.
 Member  to  appreciate  that  this  iz  a
 phenomenon  which  is  not  peculiar  to
 our  country;  it  is  a  wo'dwide
 phenomenon.

 SHRI  S.  M.  BANERJEE.  No  one
 is  dying  in  the  pavements  in  other
 countries.  Nobody  is  taking  only
 one  meal  in  other  countrie-.

 SHRI  F.  A.  AHMED:  May I  tell
 the  hon.  Member  that  if  we  compare
 the  present  position  to  what  hap-
 pened  in  985  and  66,  the  hon.  Member
 would  appreciate  that  at  that  time
 {he  drought  was  not  so  serve  as  this
 year,  at  that  time  the  prices  had  gone
 up  by  over  30  per  cent  during
 one  year  and  we  had  to  import  I-2
 million  tonnes  of  foodgrains  in  order
 to  provide  food  to  our  people.  But,
 this  time....
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 SHRI  BHOGENDKA  JuA  (Jainn

 gar)  Let  us  know  something  with.
 regard  to  Government's  responsibility.

 increased  the  prices  ot You  have
 -Vanuspati  and  sugar.  You  have
 failed  to  procure  rice.  You  have
 failed  to  nationalise  the  wholesale
 trade.

 SHRI  फ्,  A.  AHMED:  I  am_  just
 telling  the  hon.  Member  that  with
 an  import  of  about  2  million  tonnes
 of  foodgrains  from  outside,  perhaps
 it  would  be  possible  for  us  to  tide
 over  the  difficult  year.  If  we  have
 a  good  crop  this  year  and  if  we  pur-
 sue  the  policy  of  taking  over  the
 wholesale  trade  in  foodgrains  as  has
 been  indicated  by  the  Government,  I
 hope  we  will  be  able  to  tide  over  this
 difficulty.

 May  I  also  tell  the  hon,  Member
 that  the  Government  has  already
 taken  a  decision  so  far  as  the  take-
 ‘over  of  wholesale  trade  in  food-
 grains.  We  are  meeting  on  the  24th
 ‘of  this  month  in  order  to  discuss  the
 various  details  and  the  difficulties  and
 other  circumstances  which  are  pecu-
 liar  to  every  State,  We  want  to  sort
 out  all  these  difficulties  so  that  it  mav
 not  be  difficult  for  us  to  pursue  this
 policy  which  we  have  already  accepted
 as  the  policy  for  the  coming  rabi  crop
 of  wheat  and  also  later  on  for  rice.
 A  decision  has  already  been  taken  and
 this  meeting  is  tuking  place  to  consi-
 der  the  report  submitted  by  the  Sub-
 Committee  which  has  gone  into  de-
 tails  with  regard  to  the  take-over  of
 the  trade  and  after  the  decision  is
 taken,  we  shall  issue  necessary  in-
 structions  to  the  State  Governments
 ih  the  matter.

 SHRI  K.  S.  CHAVDA  §  (Patan):
 You  said  regarding  oné  committee,
 There  was  another  sub-committee
 appointed  by  the  Government.  What
 about  that?

 SHRI  F.  A.  AHMED:  That  was  a
 sub-committees  of  officers  to  collect
 facts  and  figures  from  the.  various
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 States  and  the  Central:  Government;
 on  the  basis  of  which’  the’:  sub-com-  .
 roittee  has  made  some.  ‘.recommenria-
 tions  to  be  considered  by  .  the  Food
 Ministers  and  the  Chief  Ministers
 conference  which  is  going  to  be  held
 on  the  24th

 SHRI  S.  M.  BANERJEE:  You  are
 not  going  to  appoint.  another  com-
 mittee—-I  believe.

 There  is  no
 another

 SHR]  F.  A,  AHMED:
 question  of  appointing
 committee.

 So  far  as  the  hon.  Member's  gues-
 tion  is  concerned,  the  decision  regard-
 ing  take-over  of  foodgrains  trade  has
 already  been  taken  and  it  is  to  work
 out  the  details.  and  to  consider  the
 difficulties  which  we  may  have  to  face
 in  the  take-over  of  the  wholesale  trade
 that  the  Chief  Ministers‘  conference
 has  been  convened  on  the  24th.

 So  far  as  sugar  is  concerned,  the
 hon.  Member  is  already  aware  that  we
 have  appointed  a  committee.  As  soon
 as  the  report  of  that  committee  is
 available  to  us.  we  shall  take  neces-
 sary  action  having  regard  to  the  re-
 commendations  which  may  be  made
 by  this  committce.  I  am  hoping  that
 the  report  of  the  committee  will  be
 available  to  us  within  a  few  months.

 SHRI  BHOGENDRA  JHA:  You  can
 take  over  the  sugar  stocks  lying  with
 the  mills

 SHRI  प्  A,  AHMED:  I  may  tell  the
 hon.  Member.  that  so  far  as  the  vulner-
 able  sections  of  the  population’  are
 concerned,  they  are  getting  sugar  ्  a
 uniform  rate  all  over  the  country.

 SHRI  8.  M.  BANERJEE:  Sir,  even  in
 North.  Avenue  shops  where  Members
 of  Parliament  live  sugar  was  not.  avail-

 ‘able  for..a  full  fifteen  days.
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 SHRI  F,  A.  AHMED:  I  think  that  is
 not  correct  because  sugar  is  now  being
 supplied  through  fair  price  shops  as
 well  as  co-operatives  in  various  States.

 So  far  as  vulnerable  sections  are
 concerned  I  think  one  kg.  per  person
 upto  a  maximum  or  one  ke.  per
 family  at  least  is  being  supplied
 by  all  the  States  through  fair  price
 shops.

 SHRI  S.  M.  BANERJEE:  Any  hon.
 Minister  who  is  a  diabetic  patient
 should  not  speak  about  sugar.

 SHRI  F.  A.  AHMED:  I  am  sorry
 about  it.  The  hon.  Member  has  com-
 plained  about  a  particular  shop.  If  he
 gives  the  details,  I  will  ask  the  Delhi
 Administration  to  inquire  about  at.

 So  far  ag  we  are  concerned,  we  are
 supplying  sufficient  stock  of  sugar  4o
 be  supplied  to  the  fairprice  shops  on
 the  basis  of  the  consumption  and  the
 population  of  every  State  concerned
 and  I  think,  there  has  been  no  diff-
 culty  in  this  respect,  ang  I  may  inform
 the  House  that  so  far  ag  the  produc-
 tion  of  sugar  is  concerned  it  is  much
 more  than  what  we  had  last  year  at
 this  time  and  we  are  expecting  that
 production  of  sugar  this  year  may  go
 up  by  ahout  3  or  4  lakh  tonnes  curing
 the  year.  That  increased  production
 will  ease  the  position  a  little

 I  share  the  concern  of  the  hon  Mem-
 ber.  The  prices  of  oil  have  gone  up
 during  the  last  few  menths.  It  has
 gone  up  aS  much  as  30  per  cent  over
 what  it  was  prevailing  during  las!
 year.  but  this  has  been  due  to  the
 fact  that  production  of  oil-seeris  had
 tompletely  failed.  in  the  producing
 States  like  Maharashtra  and  Gujarat
 and  there  has  been  this  scarcity  of  oil-
 seeds.  We  have  becn  trying  to  import
 oilseeds  from  outside.  We  have  im-
 ported  about  42.000  tonnes  of  rapeseed
 and  40,000  tonnes  of  oils.  We  are
 importing  rapeseed  from  Canada  and
 also)  palm  =  oil  from  Malaysia.

 We  are  taking  various  steps  for  in-
 ftreasing  production  during  summer
 and  we  feel  that  th  increased  produc-
 tion  may  help  us  in  easing  the  posi-
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 tiun,  So,  these  are  all  the  steps  which
 have  been  taken  in  this  direction.  I
 can  assure  the  hon.  Member  that  what-
 ever  is  possible  is  being  done.  I  hope
 with  better  production  we  may  expect
 better  resulis  in  the  future.

 SHRI  P.  GANGADEB  (Angul):  Mr.
 Speaker,  Sir,  this  grave  situation
 arising  out  of  the  non-stop  rise  in
 prices  of  essential  commodities  has
 assumed  an  alarming  concern  to  us
 all,  We  are  concerneg  about  this  pro-
 blem  because  it  has  already  hit  the
 commonman’s  budget—a  budget  which
 is,already  meagre,  which  everyone
 knows.  Let  us  not  forget  that  about
 40  per  cent  of  our  population  are  still
 living  below  the  poverty  line  and  now
 hag  come  inflation—the  present  infla-
 tion—at  the  rate  of  0  per  cent  to  332
 per  cent  which  is  bound  to  add  to  the
 miseries  of  our  200  million  people  in
 our  sub-continent.

 Now,  Sir,  Iet  me  place  before  this
 Iiouse  my  own  assessment  of  the
 price  situation  in  a  nutshell.  In  the
 last  12  months  or  so,  the  pri  e  index
 has  sprung  up  by  an  average  of  l  per
 cent  per  month  adding  thereby  to
 about  2  per  cent  by  the  end  of  the
 year  Is  it  not  horrifying?  Is  it  not
 a  monstrous  rise?  Everybody  will
 agree  on  this.  One  can  see  therefore
 that  the  maximum  increase  has  occur-
 red  in  the  prices  of  agricultural  com-
 modities.  primarily,  foddgrains,  follow:
 eq  by  mamufactured  articles  of  basic
 consumption,  Widespread  drought
 conditions  and  speculation,  both  of
 these  have  contributed  to  the  abnor-
 mal  price  rise.  This  year  we  did  not
 have  even  the  same  comfortable  :  osi-
 tion  in  agriculture  which  we  charac-
 terised  as  a  green  revolution  just
 about  two  years  ago,  Apart  fram  all
 these  shortages  in  agricultural  sector,
 I  fee]  certain  that  there  are  other
 factors  which  have  also  contributed  to
 the  alarming  price  situation.

 As  the  House  is  aware,  there  has
 been  a  sharp  increase  in  non-develop-
 ment  outlays  together  with  heavy  ex-
 pansion  in  money  supply  which  has  ac
 celerated  the  inflationary  situation.
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 [Shri  P.  Gangadeb]

 This  is  a  fact.  In  addition,  this  pro-
 blem  is  added  with  more  trouble  by
 what  I  would  cali  the  black-money,
 the  impact  of  which  is  felt  on  the  price
 level.  That  ig  very  much  felt  at  this
 price  level  which  we  are  facing  so
 badly  today.  I

 I  am  no  doubt  aware  that  some  of
 the  steps  initiated  by  our  Government
 So  far  are  in  the  right  direction,  but
 they  are  not  enough,  if  I  may  say  so.
 Much  more  drastic  action  is  needed.
 Therefore,  humbly,  I  wish  to  suggest
 the  following.  Firstly,  we  shoulg  have
 a  suStained  buffer  stock  of  foodgrains,
 even  if  it  means  larger  imports.  In
 my  opinion,  that  js  the  only  way-out
 tm  create  a  proper  psychology.  The
 psychology  on  the  other  side  may  be
 different.  But  it  is  my  opinion  that
 this  is  the  only  way-out  to  create  a
 Proper  psychology  and  only  this  can
 be  an  effective  deterrent  to  specula-
 tion  and  hoarding.

 Secondly,  we  should  strengthen  the
 law  enforcement  machinery.  Unless
 the  offenders  are  given  punitive  punish-
 ment,  we  shall  still  have  to  live  with
 the  social  evils  of  hoarding  and  black-
 marketing.  Thirdly,  procurement  and
 distribution  machinery  for  foodgrains
 should  be  built  up  and  they  should  be
 well  armed,

 Then,  fourthly,  there  is  the  question
 of  money  supply.  It  shoulg  be  brought
 within  manageable  limits.  For  this,
 Government  should  exercise  considera-
 ble  restraint  on  non-developmental
 expenditure,

 Lastly,  I  wish  to  suggest  that  the
 time  as  come  to  encourage  and  induce
 people  to  save  more.  It  is  in  this  con-
 nection  that  I  feel  that  the  taxation
 by  Government  should  favour  those
 who  work  hard  and  save  out  of  their
 earnings.  Let  me  hope  that  the  hon.
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 Minister  will  soon  bring  about  a  solu-
 tion  to  halt  the  rising  prices  of  essen-
 tial  commodities.  I  would  aleo  like  to-
 know  the  reactions  that  the  hon.  Minis-
 ter  has  to  my  suggestions.

 SHRI  F.  A.  AHMED:  I  entirely
 share  the  concern  of  the  hon.  Member
 with  regard  to  the  rise  in  prices.  At
 the  same  time,  I  would  like  to  point
 out  that  the  suggestions  which  he  has
 given  are  welcome  ang  will  be  taken
 care  of,

 I  would  also  like  to  point  out  that
 so  far  as  the  building  up  of  buffer
 stock  is  Concerned,  that  is  the  policy
 which  we  have  been  pursuing  in  the
 past.  It  was  because  of  that  policy
 that  it  was  possible  for  us  to  tide
 over  the  difficult  period  during  this
 year.  It  will  be  our  endeavour  in  the
 future  to  build  up  a  buffer  stock  and
 to  increase  the  procurement  of  food-
 grains  in  our  country  so  that  we  may
 be  able  to  see  that  the  foodgrains  are
 availabL,  to  the  people  at  reasonable
 prices  ang  without  a  big  rise  in  prices.
 that  is  our  objective  ang  that  is  our
 polivy  and  we  shall  pursue  it.

 I  also  share  the  concern  of  the  hon.
 Member  that  it  is  because  of  hoarding
 that  sometimes  we  gel  into  difficulties.
 As  he  has  suggested,  I  think  we  have
 to  think  of  measures  which  will  help
 in  checking  this  hoarding  and  dealing
 with  the  culprit  by  giving  him  punish-
 ment  which  will  prevent  him  from
 indulging  in  this  kind  of  unsocial  acti-
 vities.

 So  far  as  the  other  matters  are  con-
 cerneg  also,  we  shall  examine  them
 and  see  to  what  extent  they  can  be
 implemented.

 PROF,  MADHU  DANDAVATE  (Raja-
 pur):  At  the  very  outset,  let  me  point
 out  that  I  haq  rightly  addressed  this
 eall  attention  notice  to  the  Finance
 Minister  because  I  am  fully  aware  of
 the  fact  that  the  issues  that  we  wilt
 be  raising  during  this  call  attention.
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 ‘though  not  beyond  the  comprehension
 og  the  Minister  of  Agriculture,  will  be
 beyond  the  scope  and  jurisdiction  of
 his  Ministry.  Therefore,.  I  had  refer-
 red  it  to  the  Finance  Ministry  and  |
 ‘wish  it  had  been  sent  to  that  Ministry.

 Prices  of  essential  commodities  are
 actually  moving  at  a  galloping  pace,
 faster  than  the  pace  at  which  Govern-
 ment  is  skidding  back  on  the  economic
 front.  Repeatedly  we  had  been  as-
 sured  by  the  Prime  Minister,  the  Fin-
 ance  Minister  and  many  other  Minis-
 ters  that  there  is  no  question  of  intro-
 ducing  a  wage  treeze  in  the  country.
 In  fact,  one  would  have  liked  Govern-
 ment  to  introduce  a  price  freeze,  but
 unfortunately,  in  effect,  it  is  some
 sort  of  wage  freeze  that  is  being  intro-
 duced.

 I  will  take  this  opportunity  to  ask
 of  the  Treasury  Benches  whether  it
 is  not  a  fact.  as  has  been  published
 in  the  newspapers  of  the  6th  February.
 that  the  Finance  Ministry  has  sent  a
 confidential  circular  to  all  public
 sector  managements  that  in  spite  of
 the  rising  prices  ip  the  country.  if  the
 trade  union  organisations  of  the  pub-
 lic  sector  go  on  making  demands  for
 revision  of  the  wage  structure,  under
 no  circumstances  should  that  demand
 be  accepted,  This  is  a  most  condemn-
 able  state  of  affairs,  and  all  trade
 union  organisations  in  the  country  are
 agreed  and  uniteq  on  making  the  de-
 mang  that  such  a  confidential  circular
 ought  not  to  have  been  seni  by  the
 Finance  Ministry.

 Reference  has  been  made  to  the  pro-
 blem  of  prices  being  linked  to  the
 drought  situation.  No  doubt,  the  pro-
 blem  of  prices  is,  to  some  extent,
 linked  up  with  the  situation  of  drought
 facing  the  country.  But  my  conten-
 tion  is  that  the  approach  of  Govern-
 ment  in  tackling  the  problem  of  the
 drought  situation  is  something  like  the
 approach  of  a  fire  brigade.  Only  when
 a  house  is  on  fire,  the  fire  brigade
 rushes  to  it  and  when  the  fire  is  ex-
 tinguished,  {t  goes  back  to  the  depot.
 That  is  how  the  problem  of  drought
 is  being  tackled,  Even  where  drought
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 has  been  a  recurring  problem  in  States
 like  Madhya  Pradesh,  Bihar  and
 Maharashira,  this  is  what  we  have
 seen.  For  instance,  in  Maharashtra,
 this  is  the  third  successive  year  of
 drought  and  our  complaint  has  been
 that  no  long-term  perspective  has  ever
 been  adopted  at  all.  Even  now,  instead
 of  taking  up  famine  reilef  works  which
 will  be  productive  in  content,  they  are
 taking  up  non-productive  famine  relief
 works.  The  famine  will  be  over  soon,
 in  the  year  to  come.  But  after  all,  you
 must  undertake  such  projects  in  a
 long-term  manner  as  will  step  up  agri-
 sultural  production.

 Therefore,  we  want  more  famine
 relief  works  like  percolation  tanks,
 digging  of  tubewells,  small  irrigation
 schemes,  building  up  of  bunds  and  so
 on.  In  the  State  of  Maharashtra,
 even  On  the  basis  of  factual  statements
 irom  Governmenf,  it  can  be  very  well
 established  that  there  is  no  emphasis
 given  to  famine  relief  works  of  this
 type  If  you  begin  to  skid  in  this
 direction,  even  after  the  famine  is
 over,  the  problem  of  augmentation  of
 agricultural  output  will  always  Le
 there.  So  this  type  of  long-term  ap-
 Proavh  ang  perspective  that  I  have  sug-
 gested  should  be  adopted  ang  then
 only  will  we  be  able  to  tackle  this
 problem  on  a  permanent  basis.

 As  for  the  question  of  sugar  prices,
 upto  3948  there  was  an  accepted  con-
 vention  that  the  prices  avilable  to
 the  growers  woulg  be  !/l6th  of  the
 price  of  sugar  But  unfortunately  that
 convention  has  been  broken.  While
 sugar  magnates  have  been  having
 mounting  profits  in  the  free  market.
 in  the  some  proportion  sumarcane
 prices  are  rot  available  fo  the  growers
 at  all,  This  is  also  a  disparity  that
 has  to  be  removed.

 Again  as  far  as  the  sugar  problem
 is  concerned,  the  Gundu  Rao  Commit-
 tee  had  clearly  indicated  on  the  basis
 of  statistics  that  in  1967-69,  out  of
 25  sugar  factories,  the  majority  were
 in  the  age  group  35-60.  On  the  one
 hand.  the  mfllowners  were  nof  sure
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 that  the  mills  would  not  be  nationalie-
 ed  So  they  neglected  the  aspect  of
 modernisation  of  the  machinery  On
 the  other,  you  are  taking  faltering
 steps  towards  nationalisation  There-
 fore,  neither  does  the  private  sector
 feel  any  commitment  in  regard  to  sugar
 production  nor  js  the  pubhc  sector  able
 to  take  charge  In  this  stalemate  the
 production  of  sugar  has  gone  down
 That  38  the  reason  why  the  problem
 has  been  made  more  complicated

 In  addition  to  that  with  a  full  sense
 of  responsibility,  I  will  say  it  again
 that  prior  to  the  ele  tions  some  sort
 of  unholy  alliance  was  buult  up  bet-
 ween  the  sugar  magnates  jn  the  count-
 Ty  and  the  ruling  party  in  this  country,
 and  as  a  result  of  that,  adequate  con-
 cessiong  were  given  to  the  sugar  mag-
 nates  Many  of  them  have  made  it
 clear  a  number  of  times  without  re-
 vealing  their  names  I  think  that  this
 *s  a  facto:  that  is  responsible  for  the
 rise  in  the  prices  of  sugar

 As  far  as  the  nationalisation  of  sug  u
 factories  is  coicerned  either  you  tahe
 a  firm  decision  that  you  are  not  going
 to  nationalise  them  a  point  of  view
 with  which  I  am  not  m  agreement  The
 sugar  industry  needs  more  modernisa
 tion  and  therefore  nationalisation  is
 necessary  Not  only  sugar  but  I  feel
 that  the  Government  should  make  :t*
 pc  sition  quite  clear  ang  as  far  as  the
 production  of  essential  commodities  i8
 concerned,  they  must  be  brought  into
 the  pubhe  sector  and  the  wholesa
 trace  also  must  be  sociahsed  [  do
 not  want  77  to  be  merely  statised
 There  is  a_  distinction  betwen  state
 capitalism  and  the  socialsed  sector  I
 want  socialisation  of  the  mdustry  in
 whirh  the  consumers  the  workers,  all
 of  them  will  have  a  say  in  the  running
 cf  the  industry,  and  if  that  is  done,
 probably  in  a  more  rational  and  in  a
 more  efficient  manner,  the  sugar  in-
 dustry  can  be  run  and  the  problem
 of  sugar  priceg  May  be  tackleq  to  some
 extent  Unfortunately,  instead  of
 taking  this  broad  approach  of  bringing
 under  socialisation  the  production  and
 distribution  and  the  wholesale  trade
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 in  essential  commodities,  actually  what
 is  nappening  is,  we  are  having  a  tin-
 kering  attitude  of  a  mixed  ¢conomy  of
 which  the  joint  sector  is  only  a  pro-
 jection  If  you  pursue  this  policy  of
 a  joint  sector,  probably  the  problem
 of  rise  in  prices  cannot  be  adequately
 tackled  because  the  joint  sector  con-
 cept  will  mean  that  the  private  sector
 wil]  try  to  flourish  ang  prosper  at  the
 cost  of  the  investment  that  is  avaul-
 able  from  the  financial  resources  that
 are  available  from  the  financial  insti-
 tutions  of  the  public  sector  In  effect,
 the  approach  that  our  Government  38
 adopting  is  not  basically  different  from
 the  approach  that  the  Tata  memoran
 dum  has  taken  and,  _  therefore,  by
 merely  having  a  majority  of  equity
 Shares  it  will  not  be  possible  to  con
 trol  that  industry  so  long  as  the  pric-
 ing  policy  so  long  as  the  distribution
 policy  remain  as  they  are  As  far  as
 the  investment  is  con  erned  you  have
 no  control  over  it  I  know  that  the
 Finance  Mhunistry  can  reply  to  this
 question  and  therefore  without  cast
 ing  any  aspersion  on  the  Minister  con-
 cerned  I  would  suy  that  this  putic:
 lar  matte:  ought  to  have  been  refer
 red  to  the  Finance  Ministry  so  ही
 this  aspect  could  have  Icen  icplied  to
 properly

 T  would  Ihke  to  pose  one  question  re-
 garding  the  effective  procurement  of
 00987  ans:  at  the  giass  root  level  by
 offering  remunerative  pries  to  th
 agriculturists  Here  I  woulg  like  t:
 nake  a  concrete  suggestior  ind  !
 hke  to  know  from  the  Minster  whe
 ther  my  constructive  suggestion  would
 be  acceptable  to  the  Ministry  The
 Suggestion  is  that  in  order  that  the
 procurement  of  foodgrains  at  the  grass-
 root  level  could  be  made  more  effec-
 tive  let  us  try  to  set  up  some  sort  of
 advisory  councils  on  which  representa-
 tion  wily  be  given  to  the  Government,
 representation  to  the  co-operatives  re-
 presentation  to  the  consumers,  repre-
 sentation  to  the  trade  organisations,
 representation  to  the  trade  union  or-
 genisations  in  the  country  and  also
 representation  to  the  various  political
 parties  in  the  country  They  can  intro-
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 duce  some  sort  of  vigilance  commit-
 tees  so  that  today  the  corruption  that
 ig  very  much  there  in  this  particular
 process  of  procurement  can  be  elimi-
 nated  to  a  very  great  extent.  Unfortu-
 nately,  wherever  we  give  newer  and
 newer  spheres  of  productivity  inty  the
 hands  of  the  State,—-I  am  all  for  it—
 the  men  in  the  private  sector  always
 condemn  the  public  sector  by  saying
 that  more  public  sector  expansion
 means  mOre  bureaucracy,  more  ineffi-
 ciency  and  more  corruption,  ag  if  it  is
 the  exclusive  preserve  of  the  public
 sector  and  the  private  sector  is  com-
 pletely  free  from  inefficiency  corrup-
 tion  ang  nepotism.  There  are  a  num-
 ber  of  reports  that  are  indicative  of
 the  fact  that  even  the  private  sector
 suffers  from  these  ills.  I¢  these  things
 are  left  to  the  pubhe  sector,  then  this
 particular  aspect  is  absolutely  neces-
 sary.

 I  would  like  to  muke  a  passing  refe-
 rence,  aig  we  लि  4६6  to  know  from
 the  Government  whether  the  repeated
 recommendations  that  have  been  made
 -—-even  the  Wanchoo  Commission  has
 made  tahat  recommend:ition—namely,
 demo  xelisation.  would  be  accepted  to
 unearth  Mack  monev  which  is  to  the
 extent  of  Rs  700  crores  Of  cours’,
 the  Agriculture  slinistry  cannot  reply
 to  that  question,  and  that  is  why  ०
 Minister  is  cynically  laughing  that
 questions  are  put  9:  oan  irrelevant
 manner.  I  have  addresseq  them  to
 the  Finance  Minister,  but  untortutate-
 lhe  is  absent.

 Lastly.  some  reference  hag  been
 made,  and  I  would  repeat  that.  It
 seems  from  the  contention  of  the  Mi-
 mister  of  Agriculture  and  i{  ®™pears
 as  if  the  problem  o/  deficit  financing
 is  not  very  relevant  as  far  as  the  pro-
 blem  of  rise  in  prices  is  concerned.
 Here,  he  puts  a  contention.  After  all,
 it  is  not  a  new  phenomenon  Deficit
 financing  has  been  existing.  But  let
 us  g@e@  the  pace  at  which  deficit  fin-
 ancing  has  been  advancing.  In  the
 first  Five  Year  Plan,  deficit  financing
 was  of  the  order  of  Rs.  333  crores.
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 In  the  Second  Plan  it  was  Rs.  954
 crores;  in  the  Third  Plan,  Rs,  14133
 crores  and  in  the  first  three  years  of
 the  Fourth  Plan,  Rs.  850  crores.  It  is
 estimated  that  deficit  financing  has
 reached  the  tune  of  Rs.  1,500  crores.
 There  is  no  indication  of  its  being
 curbed;  on  the  other  hand  it  is  going
 up.  Tragically  enough  in  the  approach
 to  the  Fifth  Plan  document  which  has
 been  accepted  by  the  Cabinet  and
 National  Development  Council,  you
 have  bravely  and  courageously  declar-
 ed  that  in  the  terminal  year  of  the
 Fifth  Plan  deficit  financing  will  he
 reduced  to  zero.  Wonderful,  333
 crores,  954  crores,  1,133  crores,  1,500
 crores  and  then  zero.  It  is  difficult  to
 believe  that  So  long  as  there  is  deficit
 financing  at  this  rate,  there  will  be
 inflationary  pressure  on  the  economy
 and  with  all  their  pious  intentions,
 they  will  not  be  able  to  check  infla-
 tion  and  consequent  rise  in  prices.
 The  problems  should  be  tackled  in  an
 integrated  way.

 Lastly,  in  our  country  inflationary
 pressures  are  growing  and  prices  are
 rising  because  67  per  cent  of  the  ex-
 penditure  of  the  Union  Government  is
 non-productive  and  non-development
 und  is  not  used  for  agricultural  pro-
 duction  or  industria]  production,  In
 this  context,  I  do  not  think  the  prob-
 lem  of  prices  can  be  tackled  in  the
 manner  in  which  you  are  trying.

 SHRI  ्  A  AHMED:  I  thank  the
 hon.  Member  for  raising  a  number  of
 questions  but  I  shall  deal  with  those
 questions  wich  realiy  cones  no  my
 Ministry.

 SHRI  S.  M.  BANERJEE:  Tha
 Prime  Minister  said  that  the  Finance
 Minister  was  busy  inthe  other  House.
 Some  very  pertinent  questions  had
 been  raised  by  the  hon.  Member.
 Some  secret  circular  has  been  sent  to
 the  public  undertakings  not  to  raise
 the  salary  of  the  emplovees.  It  is  a
 serious  matter...  .  (Interruptions)
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 AN  HON.  MEMBER:  Let  a  short
 notice  question  be  put  to  the  Finance
 Minister.

 PROF.  MADHU  DANDAVATE:  In-
 convenient  short  notice  questions  are
 never  admitted,

 SHRI  F.  A.  AHMED:  When  the
 call  attention  motion  was  referred  to
 me  I  bowed  to  the  ruling  of  the  hon.
 Speaker.  If  hon.  Members  want  to
 know  some  information  from  my
 colleague  the  Finance  Minister,  let
 them  put  a  question  to  him;  he  will
 certainly  reply.

 PROF.  MADHU  ODANDAVATE:
 Anticipating  that  some  of  the  issues
 will  be  linked  with  the  Finance
 Ministry,  someone  from  the  Finance
 Ministry  ought  to  be  present.  We
 have  60  Mhanisters.

 SHRI  F.  A.  AHMED:  He  has
 raised  a  very  pertinent  matter  so  far
 as  emergency  production  programme
 is  concerned  and  said  that  it  should
 not  be  confined  to  temporary  work
 but  it  should  be  permanent  so  that
 in  future  also  they  may  get  the  bene-
 fit  of  the  increased  production  prog-
 ramme.  We  have  undertaken  this
 programme  not  only  for  the  coming
 rabi  crop  but  for  the  future  also.  Ac-
 cording  to  our  information,  apart  irom
 taking  up  work  very  near  the  villages,
 the  State  Governments  are  engaged
 in  directing  more  and  more  funds  for
 production  work.  In  addition  to  that
 I  have  been  writing  from  time  to
 time  to  all  the  Chief  Ministers  that
 whatever  funds  we  are  now  giving
 them  should  be  spent  for  the  purpose
 of  taking  up  relief  work  of  a  produc-
 tive  nature.  I  hope  the  State  Gov-
 ernment  are  following  our  instruc-
 tions.  The  suggestion  made  by  the
 hon.  Member  has  already  been  acted
 upon  by  us.  He  has  also  made  cer-
 tain  observations  with  regard  to  the
 sugar  industry.  I  agree  with  him
 that  due  to  lack  of  effort  at  moder-
 nisation,  there  hag  been  a  shortfall  in
 the  production  of  sugar.
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 We  are  considering  this  matter.  As
 soon  as  the  report  of  the  Committee
 is  available,  we  shall  take  such  steps
 and  such  action  which  will  remedy
 this  defect  and  which  will  help  in
 increasing  the  production  of  sugar.

 These  are  matters  which  were  raised
 by  the  hon.  Member  go  far  as  my
 Department  is  concerned  and,  I  hope,
 he  will  refer  the  other  question  to
 my  colleague,...

 MR,  SPEAKER:  Regarding  the
 other  question  about  instructions  sent
 to  Public  Undertakings,  I  will  ask  the
 Finance  Minister  to  reply,

 SHRI  F.  A.  AHMED:  Before  [I  sit
 down,  may  I  say  one  thing?  I  made
 a  statement  earlier  that  we  have  al-
 ready  munported  about  42,000  tonnes
 of  rapeseed  and  40,000  tonnes  of  oil
 We  are  importing  some  more  quantity
 of  rape  seed  from  Canada  and  palm
 oul  from  Malaysia

 PROF.  MADHU  DANDAVATE:
 When  any  matter  is  raised  in  the
 Calling  Attention  and  if  any  Minister
 is  replying,  his  complementary  Minis-
 ter  should  be  present,

 at  डरी  सिद  (खुर्जा)  भ्रध्यक्ष  महोदय,
 देश  के  अन्दर  रोज्ञाता  की  जिन्दगी  बढ़त
 बदतर  होती  जा  रही  है,  आज  का  इन्सान

 महू  गई  से  तडकड़ा  रहा  है  ।  सरकार  ने
 महगाई  के  जो  कारण  दिये  है  उनमें  तीन
 कारण  तो  संतोषजनक  है  जो  सरकार  के

 काब  के  बाहर  हैं  t  लेकिन  जहा  तक  सूखे  की
 स्थिति  का  सवाल  है,  जब  देश  के  अन्दर  लोग
 सखे  की  स्थिति  से  भूजमरी  के  कगार  पर

 खड़े  थे,  इन  विरोधी  पारियों  के  लोगों  ने
 उत्तर  प्रदेश  ऐें,  जो  देण  का  सब  से  ज्यादा
 ध्रनाज  पैदा  करने  बाला  सूबा  है,  बिजली
 इंजीनियरों  की  हह॒ताल  करा  दी  t  एक  तरफ़
 लोग  पाती  के  लिए  तड़प  रहे  थे,  दूसरी  तरफ
 हडताल  करा  कर  सूखे  की  स्थिति  को  खत्म
 करने  में  मदद  करने  के  बजाय  उस  को  बढ़ाता
 देने  में  मदद  की  ।
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 इसी  तरह  से  जब  सरकार  में  अयता

 प्रवतिशील  कदम  उठा  कर  बिवौलियों  को

 खत्म  करने  की  बात  सो  वी,  महंगाई  को  ठिकाने

 लगाने  का  प्ररत्त  किया,  तो  इस  प्रतिक्रियवादी

 पारियों  के  तोगों  ने,  जो  बडी-बड़ी  मण्डिया  के

 थ्राढ़तियों  की  पनाह  में  रहते  है,  तरह  तरह  के

 झड़ने  लगाने,  रोड  अष्टकाने  का  प्रयत्न  किया  ।

 जैसे  ही  सरबार  ने  अनाज  का  थोक  ब्यायार

 प्रपने  का  में  लिया,  इन  पेड  के  वादशाड़ों  ने,

 चावल  के  बादशाहो  ने  डाल्डा  के  बादशाहो  ने,

 साबुन  के  बादशाहों  ने,  तेव  के  बादशाहों  ने

 और  नमक  के  बादणशाह़ा  ने  साजिश  करके

 इन  तमाम  चीज़ों  को  होई  कर  लिया  श्र

 दाम  बड़ा  दिये  ।  सरकार  ने  जब  भी  देश  के

 अन्दर  खुप्हली  जा  नंदम  उठाया,  तभी

 प्रतिक्रितावादी  लोग,  पृजोशाह  लाग  विचौ-

 लियो  को  खत्म  करने  के  मामले  में  हमेणा  अडगा

 लगाते  रहे  ।  ये  लोग  सरकार  के  किपी  भी

 प्रयस्त  को  सफन  होने  नहीं  देना  चाहते  है  ।

 मैं  सरकार  से  कहना  चाहता  हु--जव  सरकार

 ने  देश  के  श्रन्दर  दूसरी  तरह  के  राजाग्रो  के

 जीवनस्तर  को  परिवतित  परने  बा  प्रयत्न

 किया  है  तो  फिर  इत  गल्ला  बादग।हां,  तन

 बादशाहों,  दाल्डा  बादगाही,  मातु  बायगाद़ो

 को  भी  ख़त्म  करने  की  प्रपत्न  पो  नद्दी

 बरती  2

 सरकार  ने  गल्ले  के  थोक  व्यापार  को

 अपने  हाथ  में  लेने  का  जो  प्रपत्न  किया  है,

 यह  प्रशंशनीय  है  ।  नेकिन  इस  मौके  पर  मैं

 कहना  चाहता  हू  कि  आज  देश  के  प्रन्दर  जो

 होडिंग  हो  रही  है,  जमाखोरी  2,  सड्टेबाजी

 है--यही  मंहंगाई  के  मूल  कारण  है,  सरकार
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 उन  पर  मी  काब  पा सकती  थी  मैं  सरकार
 में  जानता  ज्ञाहता  ह  कि  हिन्दुस्तान  के  कित-

 किन  बड़े  जहरो  मे  इन  जमाबोरो,  सट्टेबाजो  पर
 छापे  डाले  गये  श्रौर  इन  छापों  से  कितना

 ग्रनाज  सरकार  के  हाथ  लगा  और  इस  काम  मे

 क्या-क्या  कमप्रात्रिए!  हासित  क्री  गईं  ।

 इसी  सित्रसित्रे  मे  मैं  यह  भी  निबदन

 करना  चाहत।  है  कि  हिन्दुस्तान  का  किसात

 ग्रनाज  पैदा  करना  चाहता  है,  वह  मेहनत
 करना  चाहता  है,  वेकिन  जब  बह  देखता  है  कि

 फर्टिलाइज्ञर्स  के  दाय  इतने  ज्यादा  बढ़  गये  है
 तो  उसकी  कमर  टूट  जारी  है  |  क्या  सरकार

 फटिलाइजर  एजेन्सिपा  जो  प्राइवेट  हैण्डस
 में  है,  इकानदारा  के  शाव  में  हे  उतमें  छीत  कर

 स्वयं  4साता  का  खाद  वब्रेचने  का  प्रबन्ध

 करंगी  ?  क्या  सरकार  ड्स  ब्यावर  का  अपने

 हाथ  में  लेगी  चाकि  बढ़  प्राइजेट  हाथों  मे

 नरहें

 मैं  यट  भी  निवेदन  करना  चाह्या  हू  कि

 श्राज  इस  सुबनरी  वा  सत्र  से  बड़ा  विकार

 पिछड़े  इवाक  के  जाग  है  अनुचित  जालिया

 के  जाग  है  पिउडे  जाग  हैं। में पुडा  नात्ता

 हुक्या  सरकार  ड्  गरोब  पिंड  जागो

 के  लिए  सब्मिदाइज्ट  रेट  पर  सहायता  के  रूप

 में  आगाज  देने  का  प्रमत्ध  करेगी  ?

 SHRI  F.  A  AHMED:  The  hon.
 Member  has  raised  two  or  three
 more  important  points.  One  is  with
 regard  to  supply  of  fertilisers  to  the
 cultivators  I  would  hke  to  pomt  out
 to  him  that,  so  far  as  Government
 pohev  is  concerned—and  that  is  what
 I  have  becn  insisting  on  the  States  to
 do—,  the  supply  of  fertilisers  to  the
 cultivators  should  be  through  co-
 operatives,  and  it  is  our  effort  that
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 more  and  more  co-operatives  should
 be  brought  in  that  direction  and  the
 supply  should  be  made  through  co-
 operatives.

 So  far  as  steps  against  hoarding  are
 concerned,  whenever  I  had  the  oppor-
 tunity  of  meeting  the  Chief  Minister
 or  Food  Miumnister  concerned  or  of
 going  to  the  various  States,  I  have
 been  insisting  upon  them  to  take
 suitable  measures  in  order  to  pre-
 vent  hoarding  and  in  some  places
 action  has  been  taken.  I  have  not
 got  the  details  here,  but  if  the  hon.
 Member  wants,  I  can  give  him  the
 information  about  the  action  taken
 in  various  States  and  he  will  know
 to  what  extent  they  have  succeeded
 in  their  efforts.

 SHRI  K.  S,  CHAVDA:  What
 about  the  third  point,  subsidising
 foodgrains  to  Scheduled  Castes  and
 Scheduled  Tribes?

 SHRI  F.  A.  AHMED:  It  is  already
 being  done,

 SHRI  P.  M,  MBIA  (Bhavnagar).
 The  hon.  “House  will  recall  that  a
 motion,  namely,  ‘This  House  do  con-
 sider  the  unprecedented  rise  in  the
 prices  of  essential  commoditics  and
 the  Government's  mability  to  check
 the  rising  trend’,  was  discussed  in  this
 House  on  l0th  August,  1972.  The
 House  discussed  it  for  nine  hours  and
 the  concerned  Munister,  the  Finance
 Minister,  assured  the  House  that  ade-
 quate  measures  were  being  taken  to
 check  the  price  Ime,  to  arrest  the
 rise  in  prices.  But  what  has  happen-
 ed  thereafter?  Prices  of  almost  all
 commodities  have  gone  up  further
 during  the  six-month  period,  July,
 972  to  January,  1973.  According  to
 the  reply  given  in  the  Rajya  Sabha
 only  yesterday,  the  prices  of  food-
 grains,  cereals,  wheat,  pulses,  edible
 oi],  sugar  and  allied  products,  fuel,
 power,  light  and  lubricants,  electri-
 city,  industrial  raw  materials,  raw
 cotton,  raw  jute  and  mesta,  oilseeds.
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 chemicals,  soda  ash,  caustic  soda,
 manufactures,  intermediate  preducts,
 cotton  yarn,  metals,  finished  products,
 cotton  textiles,  iron  and  steel  manu-
 factures  non-metal  products  and  other
 things  have  gone  very  high.

 During  the  discussion  on  the  mo-
 tion  in  the  previous  Session,  the
 consensus  of  the  House—and  it  was
 a  unanimous  consensus—was  that
 this  Government  had  failed  to  hold
 the  price  line,  to  arrest  the  upward
 trend  in  prices.  Now  what  further
 Froof  is  required  today,  after  having
 seen  the  reply  given  by  the  Minister
 in  the  other  House?

 Sir,  it  is  not  that  they  have  fasled
 in  controlling  the  prices,

 But  I  charge  that  the  Government
 is  abetting  the  price  rise.  For
 example,  the  levy  price  for  sugar  is
 raised  by  20  paise.  Then  a  price
 increase  was  given  to  Vanaspati  by
 i)  pace  In  Bombay  the  price  of
 milk  supphed  by  the  Government
 dairy  has  been  increased  by  42  per
 cent.  Then,  the  Government  38
 the  major  producer  of  steel  and  steel
 prices  have  gone  up  in  the  last  two
 years.  All  this  has  resulted  in  the
 general  price  rise  inclucings  fo  eras
 and  edible  oils  and  other  things.

 This  Ministry  only  is  not  respon-
 sible  for  the  price  rise.  There  are
 other  factors  which  are  also  respon-
 sible.  We  cannot  blame  that  this
 Minister  only  is  responsible  for
 price  rise.  Therefore.  it  would  have
 been  much  better  if  the  adjourn.
 ment  motion  was  admitted,  toe  have
 a  full-dress  debate  on  this  issue.

 I  ‘will  now  ask  some  questions
 relevant  to  the  Agriculture  Ministry?
 only,

 Is  the  hon.  Minister  aware  of  the
 fact  that  the  people  of  drought-
 stricken  States  like  Gujarat  and
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 Maharasitra  and  not  getting  ade-
 quate  quantum  of  foodgraing  from
 the  central  pool?  I  state  that  m
 Gujarat  people  are  not  getting  even
 3  Kg.  of  wheat  per  head  per
 month  and  this  is  the  situation  since
 the  last  24  months  or  3  months.
 No  adequate  steps  have  been  taken
 by  the  State  Government  or  the

 Central  Government  to  supply
 enough  quantum  of  wheat  to  the
 starving  people  of  Gujarat.  I  want

 to  know  specifically  when  the  Cen-
 tral  Government  will  supply  ade-
 quate  quantum  of  wheat  to  Gujarat
 so  as  to  give  at  least  7  Kg.  of  wheat
 per  head  to  the  people  of  Gujarat.
 That  is  my  first  question.

 In  the  same  way,  prices  of  edible
 ous  like  groundnut  ol  in  Gujarat
 have  gone  up  to  unprecedented  high
 The  price  of  groundnut  oil  3s
 Rs  6.75  per  Kg.  and  the  State  Gov-
 ernment  hag  stopped  giving  ground-
 nut  oil  at  reasonable  prices  througn
 the  fair  price  shops.  I  want  tc
 know  when  edibla  oil  will  be  ade-
 quately  suopled  tu  the  peor  of
 Gujarat  and  how  long  it  will  take
 Further,  I  want  to  know  one  thing
 There  was  some  suggestion  from  the
 State  Government  to  create  ar  Oil
 Corporation.  I  would  like  to  know
 the  reaction  of  the  Central  Govern-
 ment  thereto.

 In  the  some  way,  sugar.  Now,  th
 normal  quantum  of  sugar  supplied
 to  Gujarat  was,  I  think,  25,000,
 tonneg  per  month  Now,  it  has  been
 reduced  to  16,000  tonnes.  So,  T
 want  to  know  specifically  when  wid
 the  quantum  of  sugar  ,be  restored
 to  the  original  25,000  or  26,000
 tonnes  which  was  given  by  the  ~en-
 tral  Government  m  {te  past.

 These  are  my  questions.  I  wuwuld
 not  go  to  the  other  aspects  of  the
 price  rise  which  concern  the  Firance
 Minister.
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 SHRI  F  A.  AHMED:  The  hon
 Member  has  specifically  raised  three
 matters.  One  is  with  regard  to  the
 question  of  supply  of  foodgrains  to
 the  Gujarat  State.  I  may  inform  the
 hon  Member  that  so  far  as  Central
 Government  is  concerned  we  are
 meeting  the  reasonable  requirements
 of  the  Gujarat  Government,  Maha-
 rashtra,  Rajasthan  and  Mysore

 SHRI  P.  M.  MEHTA.  They  get  only
 3  kg.  per  head.

 SHRI  F,  A.  AHMED  I  may  tel:
 the  hon  Member  that  during  the
 course  of  the  whole  year  over  0
 million  tonnes  of  foodgrains  have
 been  distributed  through  the  public
 distribution  system  ag  compared  t3
 about  7  mullion  tonnes  of  last  year
 and  the  majority  of  these  3  mullion
 tonnes  of  more  focdzrains  hes  Leen
 to  these  States.  I  share  the  anxiety
 of  the  hon.  Member  that  they  have
 not  been  getting  the  full  quota  of
 7  Ke  but  there  has  been  some  re-
 duction,  and  apart  from  wheat,
 coarse  grain  is  supplied  from  the
 fair-price  shops.  We  are  trying  to
 meet

 SHRI  P  M  MEHTA’  No.  Sir  It  35
 a  totul  of  3  kilogram,  including  all
 the  coarse  grains  The  purchasing
 powe's  of  the  penple  are  comple-
 tely  exhausted  and  so  they  are  not
 able  to  purchase  them  from  the  open
 market

 SHRI  ्  A.  AHMED:  I  do  not
 exactly  remember  the  number  of
 fair-price  shops  which  have  been  in-
 ereased  in  Gujarat  But  so  far  as
 the  whole  country  is  concerned,  the
 fair  price  shops  have  increased  from

 25  lakhs  to  165  lakhs  and  majo-
 rity  of  these  shops  have  been  open-
 ed  in  Maharashtra,  Gujarat  and
 Rajasthan  We  do  all  that  is  possi-
 ble  to  overcome  the  difficulties  of
 these  States  The  State  Government
 of  Gujarat  is  taking  necessary  steps
 in  this  direction.
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 So  far  as  the  formation  of  the  Oil

 Corporation  is  concerned,  this  matter
 is  referred  to  us  and  this  is  under
 examination  with  the  Planning
 Commission.  We  _  shall  certainly
 take  the  views  of  the  State  Govern-
 ment  into  consideration,  before  we
 take  a  final  decision  in  the  matter.

 So  far  as  decrease  in  the  supply
 of  sugar  is  concerned  this  has  been
 due  to  the  fact  that  we  have  decreas-
 ed  the  quota  all  over  the  country.
 Therefore.  according  to  the  populaticn
 and  consumption  basis,  Gujarat  quota
 las  also  been  decreased  and  this  is  an
 all-India  phenomena,  it  is  not  orfly
 particular  to  Gujarat,  but  in  the
 case  of  all  State  we  have  reduced  the
 quota  of  sugar.

 33.58  hrs.
 PAPERS  LAID  ON  THE  TABLE

 NOTIFICATION  ETC.  UNDER  INDIAN  TELE-
 crarH  AcT

 THE  DEPUTY  MINISTER  IN  THE
 MINISTRY  OF  COMMUNICATIONS
 (SHRI  JAGANNATH  PAHADIA):  On
 behalf  of  Shri  H.  N.  Bahuguna,  I  beg
 to  lay  on  the  Table—

 (i)  A  copv  of  the  Indian  Telegraph
 (Eleventh  Amendment)  Rules,  972
 (Hindi  and  English  versions)  publish-
 ed  in  Notification  No.  G.S.R.  583  in
 Gazette  of  India  dated  the  i6th  De-
 cember,  972  under  sub-section  (5)  of
 section  7  of  the  Indian  Telegraph
 Act,  1885,  [Placed  jn  Library  See
 No.  LT-4384/73].

 (2)  A  copy  of  corrigendum  (Hindi
 and  English  versions)  correcting  the
 numbers  of  Notification  Nos.  G.S.R.
 446  and  447  laid  on  the  Table  on
 the  29th  November,  ‘1972,  under  sub-
 section  (5)  of  section  7  of  the  Indian
 Telegraph  Act,  1885,  to  Nos,  G.S.R.
 445  and  GS.R.446  respectively.
 [Placed  in  Library.  See  No,  LT-485/
 734
 Norrricattons  uNprr  ALL~-Inpra  SER-

 vices  ACT
 Former  Srcrrrary  or  STaTe  Srrvcr
 Orncers  (Connirron  or  Srenvrer)
 (Remova.  or  Drrricovrts)  Onrner

 No.  i,  Ere.
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 THE  DEPUTY  MINISTER  IN  THE

 MINISTRY  OF  HOME  AFFAIRS
 (SHRI  FP.  H.  MOHSIN):  On  behalf  of
 Shri  Ram  Niwas  Mirdha,  I  beg  to  lay
 on  the  Table—

 (dl)  A  copy  each  of  the  following
 Notifications  (Hindi  and  English  ver-
 sions)  under  sub-section  (2)  of  section
 3  of  the  All  India  Services  Act,,  1951

 (i)  The  Indian  Forest  Servire
 (Fixation  of  Cadre  strength)
 Second  Amendment  Regula-
 tions,  1972,  published  in  Noti-
 fication  No.  G.S.R.  478(H)  in
 Gazette  of  India  dated  the  4th
 December,  1972;

 (i)  The  All-India  Services  (Study
 Leave)  Second  Amendment
 Regulations,  972  pubhshed  in
 Notification  No.  GSR.  1GI7
 in  Gazette  of  India  dated  the
 30th  December,  1972,

 (ii)  The  Indian  Administrative
 Service  (Pav)  Amendment
 Rules,  1973,  published  in  No-
 tification  No.  GSR.  7(E)  in
 Gazette  of  India  dated  the  9th
 January,  1978;

 (av)  The  Indian  Admunistrative
 Service  (Pay)  Third  Amend-
 ment  Rules,  1973,  published
 in  Notification  No.  G.S.R.
 49(E)  in  Gazette  of  India
 dated  the  lst  February,  1973.

 (v)  The  Indian  Administrative
 Service  (Cadre)  First  Amend-
 ment  Rules,  1973,  published
 in  Notification  No.  GSR.
 58(E)  in  Gazette  of  India
 dated  the  12th  February,

 973;
 (vi)  The  Indian  Administrative

 Service  (Pay)  Second  Amend-
 ment  Rules,  973  published
 in  Notification  No.  G.SR.
 59(E)  in  Gazette  of  India
 dated  the  12th  February,
 1973.

 {Placed  in  Library.  See  No.  LT-486/
 73),

 (2)  A  copy  of  the  Former  Secretary
 of  State  Service  Officers  (Conditions


